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IN THE CEWTFAL ADMINIZTPATIVE TRIEUMAL, JAIFUR EENCH, JATBUR. >

* % *
Date of Decizion: 22.9.96
OA 189/96 ‘
Smt. Urmila Devi, Aszistant Catering Managsr, Wistern Failway, Ajmer.

... Applicant

Versus .

1. Union of India through the GSeneral Manager; Western Railway,
Churchgate, Bomkay.

2. The Divisional Pailway Manager, Wesizrn Pailway, Ajmef.

3. Shri S.D.Meena, Senior Divigional Commercial Manager, Western
Railway, Lota.

4. Shri A.E. Peter, Divisional Commercial Managel, Weabtsrn -allx'"
Ajmer.

5. Shri Muhdn/ Divisional Cateviny Inspzcior, Western Failway, Ajme;.

... Respondents
CORAM:

HON'BLE MP. GOFAL IRISHNA, VICE CHAIRMAN
HON'RLE MP. Q.P. SHAFMA, ADMINISTFATIVE MEMEER

For the Applicarnt ~ «.. Mr. P.C. Shukla :
» the Raspondents ... Mr. U.D. Sharma
ORDER

" PEP HON'BLE MF. GOPAL IFISHIA, VICE LHAIhMAN

Applicant,\ Smt. Urmila Devi, in thiz application u/s 19 of the
Administrative Trikunals Act, 19285, has challengsd her transfer from Ajmer
to Bombay, as Assistant Catering Managsr, vids Ann.'A’ dated 10.11.95.
She has also claimzd promoticn to a higher pozt frc m Jdne datz and pay and

allowances from the Jdate of such promotion, with all conseguential

benefifs.

2. We have heard the lzarnsd comsdel fovr the perties. The learnsd
coungel for the parcies have agresd to this matter being Jdizposed of at
the astags of admissicn. -
3. - The applicant haz lbeen talen on Juty at Ajmer and promction has

also hkeen grantsd o her by kthe respondsnts to a higher grade w.e.rl.

1.3.96. Now the only grizvancs that remainz iz in rejard to her fixation
of pay and allowances.
4. In the resulk, we dizpcse of thiz OA with & Jdirection to the

regpondents to fir the applicant's pay in the promotion post as per rules
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(GOPAL IRISHMA)
VICE CHAIRMAN




